
SCHEDULE II
FORM B

PUBLIC ANNOUNCEMENT

(Regulation l2 of the Insolvency and Banlcruptcy Board of India (Liquidation Process)

Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

M/S METAL CLOSURES PRIVATE LIMITED

Notice is hereby given that the Hon'ble National Company Law Tribunal, Bengaluru Bench has ordered the commencement of
liquidation of the M/s Metal Closures Private Lirnited on 26tr' September 2019.

'lhe stal<eholders of M/s Metal Closures Private Limited are hereby called upon to submit a proof of their claims with proof on
or befbre 26tr'October 20 19, to the liquidator at the address mentioned against item 10.

The tlnancial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims
with the proof in person, by post or by electronic means.

Subnrission of false or rnisleading proofs of claim shall attract penalties.

XY-*
Mr. Ablrishek Nagori '' (

Liquidator for M/s Metal Closures Private Limited
Regn. No. : I BB I/I PA-00 I /l P-P00020 l20l 6-2017 I 100 44
PIace: Bengaluru
Date: t5tl' October20lg

Sl. No I'ARTICULAITS DETAILS

I NAME OF CORPORATE DEBTOR M/s Metal Closures Private Limited

2. DATE OF INCORPORATION OF CORPORATE DEBTOR 07tr'December 1977

AUTHORITY UNDER WHICH CORPORATE DEBTOR IS
INCORPORATED/ REG ISTERED

Registrar of Companies,

Bangalore, Karnataka

4. CORPORATE IDENTITY NUMBER / LIMITED LIABILITY
IDENTITY NUMBER OF CORPORATE DEBTOR

u 3 4203 KAt 97 7 PT C0032 5 4

5. ADDRESS OF THE REGISTERED OFFICE AND PRINCIPAL
oFFrcE (rF ANy) OF CORPORATE DEBTOR

39l4b,l2th K M, Kankapura Main Road,
Bangalore, I(arnataka -560062 India

6. DATE OF CLOSURE OF INSOLVENCY RESOLUTION PROCESS l0tr' Septemb er 2019

7. LIQUIDATION COMMENCEMENT DATE OF CORPORATE
DEBTOR

26tr' Septemb er 2019

8. NAME AND THE REGISTRATION NUMBER OF THE
INSOLVENCY PROFESS]ONAL ACTING AS LIQUIDATOR

Name: Abhishek Nagori
Registration Number: IBBI/lPA-001/lP-
P00020 1201 6-20 t7 I t0044

9. NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE NUMBER
AND THE REGISTRATION NUMBER OF THE LIQUIDATOR

Address: 330/348, Third Floor, Tower A,
Atlantis K-10, Opp. Vadodara Central,
Sarabhai Main Road Vadodara,
Gujarat-390 023
Email ID: ilnusb@smail.com

r0. ADDRITSS AND E-MAIL TO BE USED FOR CORRESPONDENCE
WITH THE LIQUIDATOR

Addrcss: 3301348, Third Floor, Tower A,
Atlantis K-10, Opp. Vadodara Central,
Sarabhai Main Road Vadodara,

Gujarat- 390 023
Email lD:
cirp.rncpl@dd ip. in;

Tel. Numbert +91 12850 21864

ll LAST DATE FOR SUBMISSION OF CLAIMS 26th October 2019


